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 LOK  SABHA

 Monday,  November  25,  963/Agraha-
 yano  4,  885  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Cloek

 (Mr,  SPEAKER  in  the  Chair.)

 OBITUARY  REFERENCES

 The  Prime  Minister  ang  Minister  of
 External  Affairg  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nebru):  Mr.  Speaker,  Sir,  we  meet
 here  today  under  the  shadow  of  shock
 and  sorrow,  To  many  of  us  it  is  a
 personal  shock  and  grief.  But  the
 crime  that  has  been  committed  was
 something  more  than  a  persona]  one.
 It  wag  a  crime  against  humanity.  A
 man  has  heen  struck  down  in  the
 prime  of  youth  and  acnievement;  a
 man  of  ide¢ls,  vision  and  courage,  who
 sought  to  serve  his  own  people  as  well
 83  the  larger  causes  of  the  world.

 President  Kennedy  revived  among
 his  people  the  ideals  enshrined  in  tue
 American  Constitution  and  in  a  chang-
 ing  world,  sought  to  auply  them  to
 the  problems  of  today.  He  endeavour-
 ed,  not  without  success,  to  work  for
 the  removal  of  the  tensions  that
 burden  ani  distract  the  world  and  to
 ensure  an  abiding  peace,  He  devoted
 himself  to  the  removal  of  injustice  and
 inequalities  among  them.  In  his  own
 great  country,  he  laboured  for  civil
 liberty  and  worked  50  inat  Negroes
 might  enjoy  full  freedom  and  oppor-
 tunity  without  discrimiiation  based  on
 race  or  colour.  In  the  wider  world
 outside,  a  great  part  of  which  still
 suffers  from  poverty  and  lack  of  op-
 portunities  for  growth,  he  threw  his
 great  energy  and  weight  in  favour  of
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 the  development  of  under-developed
 countries,  so  that  people  everywhere
 should  have  the  blessings  of  freedom
 and  the  advantages  that  modern  sci-
 ence  and  technology  give.

 Wealth  and  prosperity  came  to  his
 own  country.  To  these  President
 Kannedy  added  a  deeper  human  and
 moral  oui!ook  which  enibraced  in  its
 scope  the  veoples  of  the  weld.

 To  these  great  causes  he  dedicated
 himself,  and  the  picture  of  a  great
 President  emerged  which  brought  a
 measures  of  hope  to  the  peoples  of  the
 world.  To  his  high  office  he  gave  lus-
 tre  and  grace  ang  people  in  distant
 parts  of  the  world  looked  upon  him
 with  hope  and  affection.  The  memory
 of  his  great  predecessor  Abraham  Lin-
 coln,  the  Emancipator,  was  revived,
 and  in  the  confusions  and  conflicts  of
 the  present  day  world  came  a  vision  of
 the  “self-evident  truths”  that  all  men
 are  created  equal  and  have  certain  in-
 alienable  rights,  and  till  these  are  fully
 achieved  the  vision  of  the  founders  of
 the  American  Republic  will  not  be
 realised  in  its  completeness.

 The  gracious  lady,  his  wife,  to
 whom  our  thought  must  turn  today
 in  deepest  sympathy,  came  to  India,
 we  had  the  privilege  to  give  her  an
 affectionate  welcome,  It  was  our  hope
 that  President  Kennedy  would  also
 pay  us  a  visit  and  he  had  himself  ex-
 pressed  a  wish  to  do  so.  That  will  not
 take  place  now,  and  an  assassin's  hand
 has  put  an  end  to  a  life  which  had
 already  flowered  so  well  and  which
 gave  promise  of  greater  achievement
 in  the  future.

 A  great  President  and  a  great  man
 is  dead,  struck  down  by  one  of  his
 own  countrymen.  We  sorrow  for  this
 as  indeed  we  must,  but  perhaps  he
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 (Shri  Jawaharlal  Nehru]
 has  served  the  causes  he  cherished  by
 his  death  even  as  he  laboured  for
 them  in  his  life.  Let  us  all  draw  ins-
 Piration  from  hig  fragrant  memory
 and  pay  our  homage  to  it.

 These  words  which  I  have  said,  7
 am  sure,  represent  not  only  my  senti-
 ments  but  the  sentiment  of  all  the
 Members  here  and  al]  the  Parties  that
 are  represented  in  this  Parliament.

 Mr.  Speaker:  I  associate  myself
 completely  with  al]  the  sentiments
 that  have  been  expressed.  It  has
 been  aptly  said,  J  am  sure,  that  these
 sentiments  have  been  expressed  on
 behalf  of  all  the  people  of  India  as
 well  as  the  Members  of  the  House  as-
 sembled  together.  As  the  news  arriv-
 ed  about  this  assassination,  of  course,
 all  of  us  felt  shocked,  Mr.  Kennedy
 was  the  youngest  and  the  first  Roman
 Catholic  President  of  the  United
 States.  Though  originally,  when  he
 assumed  office  on  account  of  his  age
 and  other  factors,  certain  doubts  were
 expressed,  but,  since  the  day  he  as-
 sumed  office,  he  had  been  gaining  in
 stature  and  popularity  as  a  great
 leader.  The  world  knew  that  he
 meant  what  he  said  and  he  sald  only
 what  he  meant.  Mr.  Kennedy  was  a
 man  of  fresh  ideas  and  had  the  cour-
 age  of  his  convictions  to  carry  out
 those  ideas  into  action.  He  was  I!beral-
 minded,  with  deep  understanding  and
 unusual  courage.  He  had  opened  a
 new  chapter  in  International  relations
 and  after  his  contribution  to  the  agree-
 ment  on  the  test  ban  treaty,  the  world
 tension  had  heen  lessened.  There  was
 hope  and  faith  that  something  more
 would  follow,  to  assure  peace  and
 prosperity  for  humanity.  He  worked
 for  peace  and  freedom,  helped  the  de-
 pressed  sections  and  was  very  eager  to
 assist  the  developing  countries.  For
 racial  equality  he  worked  as  a  mis-
 slonarv  and  he  has  dieqd  a  martyr  tn
 that  mission.

 NOVEMBER  25,  963  1268

 The  whole  world  is  much  poorer  by
 this  loss,  but  India  has  special  reasons
 to  mourn  this  loss  as  destiny  has  re-
 moved  from  the  scene  a  sincere  friend
 who  understood  our  difficulties  and  ap-
 preciated  our  aspirations.  His  prompt
 decision  to  rush  to  our  ald  during  the
 crisis  in  962  and  his  steadfastness  to
 stand  by  those  convictions  in  spite  of
 the  hurdles  would  long  be  remember-
 ed  here.  The  world  has  lost  a  great
 leader  and  India  a  sincere  friend.  We
 mourn  his  loss.

 As  a  mark  of  respect,  I  would  re-
 quest  the  hon.  Members  to  stand  fn
 silence  for  a  minute.
 The  Members  then  stood  in  silence  for

 a  short  while,

 Mr,  Speaker:  I  am  sorry  I  have
 also  inform  the  House  of  the  sad  de-
 mise  of  Shri  M.  8  Kannamwar,  the
 Chief  Minister  of  Maharashtra,  who
 passed  away  at  Bombay  on  the  24th
 November,  1963,  at  the  age  63.  He  was
 a  Member  of  the  Provisional  Parlia-
 ment  during  the  years  950—952.

 We  deeply  mourn  the  loss  of  this
 friend  and  I  am  sure  the  House  will
 join  me  in  conveying  our  condolences
 to  the  bereaved  family.

 The  House  may  stand  in  silence  for
 a  short  while  to  express  its  sorrow.

 The  Members  then  stood  in  silence  for
 a  short  while.

 Mr,  Speaker:  As  a  mark  of  respect
 to  the  passing  away,  in  this  manner,
 of  Mr.  Kennedy,  the  House  will  now
 stand  adjourned  and  meet  again  at
 ]  A.M,  tomorrow,

 11,10  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,
 November  26,  963|/Agrahayana  5,
 885  (Saka).
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 OBITUARY  REFERENCES
 The  Prime  Minister  (Shri

 Jawaharlal  Nehru)  and  the
 Speaker  made  references
 to  the  death  of  President
 Kennedy.  Thereafter  Mem-
 bers  stood  in  silence  for  a
 shortwhile.

 The  Speaker  also  made  a  refer-
 ence  to  the  passing  away  of
 Shri  M.  S.  Kannamwar,  the
 Chief  Minister  of  Maharashtra, who  was  a  member  of  the
 Provisional  Parliament  during the  years  I950  to  ‘1952, Thereafter  Members  stood  in
 silcence  for  a  short  while.

 Asa  mark  of
 me

 ct  to  the  me-
 mory  of  President  Kennedy, the  House  was  adjourned  for
 the  day,

 AGENDA  FOR  TUESDAY,
 NOVEMBER  26,  1963/
 AGRAHAYANA  5,  I385
 (SAKA}—

 Consideration  and  passing  of
 the  following  Bile:

 ff:  Requisitioning  end  Acquisi
 tion  of  Immo  vatle  Propsrty
 (Amendment)  Bill,

 (if)  Drugs  and  Magic  Remedies
 (Objectionable  Advertis:-
 ments)  Amendment  Bill,

 2.  Discussion  and  voting  on  :

 (i)  Demands  for  Supplementary
 Grants  in  respect  of  th:

 Budg.t
 (Gener.])  963-64;

 an
 (if)  Excess  Grants  in  respect  of

 ‘4
 Budget  (Railways  ,  t96r-

 2.

 GMGIPND—LS  IIl—r466  (ai)  LSD—  ioe  +2-63—BE0.


